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TIT THE CENTFAL ADMINISTRATIVE TPIEULAL, JATFUF EEICH, JAIPUE.

OA 287/96 . ;

Pharak Pralash Sharma, ED Faclker, Sub Posh Oifice Socrwal, Distvict
Sawa imadhopur .
| ... Applicant
Versus
1. Union of of India theough its Seccoveiary, Ministry of Communication
o (Department of Poztz), Dalk Phavan, Sansad Marg, Mew Delhi.
2. The Sanicr Superintendzni of Post OEfices, Zawaimadhopur.

cee wapond~n““

HCOMT'ELE MP, AL TRICHNA, VICE CHAIEMAN

SOE
HON'ELE MF. O.P. SHAFMA, ADMIMISTFATIVE MEMBER

For the Applicant : «e. Mr. Shiv Kumar : ~
Por the Respondents cee

ORDER
PEF HOT'RLE ME. GOPAL I'RISHIA, VICE CHAIFMAN

Arplicant, Bharak Prakash Sharma, in this

Tr’tnnal= Act, 1923%
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application u/s 19 of the

Admini sf-a?iv

18

-

Allowanos or a directics to the responden
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o tale duty from him for 5

hours a day.

2. Wz havz heard the lsarnsd counsszl for the applicanc. The applicant

was initially appointed in 1932 in the PST Depabtment and he was abacrhed

lw]

ajainst a vgcant post of EDMC/ED Packer by order dated 12.11.90,at 2nn.A-1.
the worlking hours of ED Facler ave 5 hourz a Jday kat he

2laimed Over Time
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is performing duties for 8 heovvs and, thevefores, he h
Allowancs or a direction o the reepondsnta to take Jduty from him for 5

hcurs a day. Hs hag Le[Lesenteﬂ to the concernad authoritizz vid: Ann.A-3

Aatzd 6.2.95, The makter is sbill under congideracicn.
3. In the ciramstanczss, we Jdirsct vespondant Mo .2 to decide the

applicant's representaicion, at Ann.A-l, dated 6.3.95 within two months of

the date of reaceipt of a cop, of this order. I thw apgl Lcant 1; ajygrieved

Iry any decizion on th: reprzaentation, he may file a frash OA. The CA.

uf, zg- atated above, ab the sta): of admizzicn.

- Crduire
M. . OQDPAL KRISHNA)
ADMINISTRPATIVE MEMEER ' VICE CHATRMAM

haz  aought  payment of Over Time



